BEFORE THE NATIONAL
GREEN TRIBUNAL SOUTHERN
ZONE AT CHENNAI

O.A. No. 169 OF 2021

V.Murugesan,

....Applicant
Vs
The District Collector,

Thanjavur Collector Office,

Thanjavur and others

..Respondents

ADDITIONAL DOCUMENT
FILED BY THE APPLICANT
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N.SIVAKUMAR Ms.N0.319/2004
C.GANDHINATHAN
No.1671/2015
ADVOCATES
COUNSEL FOR APPLICANT
223, 34 Floor, YMCA Building,
Chennai-600 001
Mobile N0.9444471340
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Public Information Officer/Assistant Exccutive Engineer,

PWD-Water Resources Department (WRD),
No.Ill Sub Division,

Kallanai Kalvaai Sub Division,

Pattukkottai, Thanjavur- 614 601.
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/True translated version/

TO:
FROM:
Th.vVal. Murugesan

g S 5 iyalingam
Ere T.Anbarasan 5/0 vadly§
Asst Exe. Engineer, PWD/PIO Thittagudi,
Kallanal calvaili No.3 sub-divn Pattukkoctai
Pattukkottai

Tanjore District

- = e e mm e e wm e e mm

K0.I/A.E.E. (Pattu)/dt; 3.9.2021

mwon

Under Rights to Informationact, 2015 - as against

the infermatiens sought for - replies given - reg;

Ref: 1) Application dt; 16.8.2021 of ome Th. Vai-iurug
esan s/o Vadithyalingam of Tittagudi, pattukkeccai
Taluk

hat in ABCORDANCE WITH the letter cited above, undar
Rights to Information act,2005, for the details sougkt for,

the following replies are furnished herewith;

1) pQuestion :1: The legtk of the surapallam Big Lakhe

Supply Canal is 2400 14 and breadth
of the saild vaikkal is 4.00 Mtrs

-
.

2) gestion 1042 The encroachments found the

reinwere
removed away

3) Question Noe3 Attheoffice of

the Pyp/Water Resources
Dept , there is no details available
4) gestion No.4: There is no Yeply forthesame
5) Question No.5: The reply was considered and action
nas been takep thereon

6) Question oe6: Ontle basis of the petition received
for removing away the encreachments

| on the abovea vailkkal, there have been
1 action belng taken thereon;

7) Guastion

deparcment. the
1oe7:  Through tl

"e/above actions have been
taken thoregq;

Sdi Asst pxe.Engineer/pup
Ka lanai Kalvol no.3, sub-divn
‘ Patttuklottai.
/True Translatoed Copy/
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